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SUPREME COURT OF INDIA )
RECORD OF PROCEEDINGS A/N
' Petition(s) for Special Leave to Appeal (Civil/GF¥ No.(s) 12208/93 (7 S ' / '
(From the judgment and order dated 27.7.92 - of the HighxBowrtaf Central Ad
rrivunal, Allanabad -c: c: in (e o0 0132/ 32
. - g Petitioner (s)
Union of India & Ors. £ het
WILB: B VRe
Versus
Achol Xumar Michra | Respondent (s
(With apoln.for stay) P )
~y
Date: 26.10.9% This/these petition (s) was/were called on f
CORAM :
Hon'ble Mr. Justice F.b. Sawant
- A Hon'ble Mr. Justice Yogeshwar Layal
Hon'ble Mr. Justice
E For the petitioner {s) ,
L e.Sushma Suri,adv.{IF)
— .
For the respondent {s) ST L JGArE, ATV .
’l
‘ UPON hearing counse! the Court made the following
ORDER
Spec.cl Lewve crarted. Pending disposal of the
"é arveal, toers s 2l e ‘nterim stay of the impugned ordsr
1 Y. ———

of the High Court.
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